IN THE CENTRKL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

: 3

AT HYDERABAD
0A.1452/94 decided on : 6-12-94

Between

YNP Yeerabrahmam

P. Bhanumurthy

Syed Hussain

5k. Abdul Khuddus

S.A, Rarim

R. Arjunudu

SA Narasinga Rag

M. Venkaiah

N. Seetharamaiah . )
K. Ramanaiah, \\v =V~ Rowingreom
S. Jayaprakash

P, Balanarasaiah

K. Ratna Raju

A, Jagan Mohan Rao

. A. Kataiah

17. Abdul Rasool

B. Gbvardhan Chetty

M. Chenchuramaiah

20, V. Balakrishna ¢ Applicants
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1. Senior Divl. Personnel Officer
South Central: Railuay

Vijayawada '

2., Divl, Railway Manager
South Central Railway

Vi jayawada ’

3. General Manager

SC Railway !

Secund erabad

4, Union of India, rep. by
its Secretary
New Delhi } * Respondents

Counsel faor the applicants V. Rama Rag, Advocate
Counsel for the respord ents : N,V, Ramana, SC for Railuway
CORAM

HON, MR, JUSTICE V. NEELADRI RAQD, VICE CHAIRMAN

HON, MR. R. RANGARAJAN, MEMBER (ADMN,)
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JUDGMENT

| as per Hon'ble Sri R.Rangarajan, Member(Administrative) X

Heard Sri V.Rama Rao, learned counsel for the
applicants and Sri N.V.Ramana, learned Standing Counsel

for the respondents.

2. There are 20 applicants in this CA. out of which
applicants No.6 to 10 & 20 had retired from service. They
filed this OA praying for a direction to the respondents
to step up‘the pay of the applicants as Head Clerks on

par with their respective juniors from the dates on which
the pay of their juniors is higher than their seniors [;i:j
‘(the applicarits herein) with all consequeﬁtial benefits
including arrears.

3. All the applicants were promoted froh the post

of Senior Clerk to Head Clerk between the years 1986 to
1991. Thejdetails of the apnlicants in regard to their
dates of appointment, dates of promotion‘as Head Clerks,

their pay'on promotion and present pay are shown in the
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also indicate the name of the junior to the applicants
| .

concerned, his/her date of promotion as Head Clerk and

the present pay.

4, 0.A.N0.192/90 was deécided by an order of this
Tribunal dt. 4.3.1933 wherein one of us:(Mr.Justice V.

Neeladri Rao, Vice-Chairman) was a partf to that judgment.
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Clerk claim stepping up of their pay with respect to their
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juniors on similar grounds. That OA was allowed by
this Bench. Similar OAs No.195/90, 312/90. 313/90

and 314/90 filed for the same relief were also disposed

of by order dt. 4.3.1993, Points involved in those OAs

were identical to the points covered in 0.A.No.132/90,

Sup Nos.l2651—54/93;;;)inled by the respondents in

the above 4 OAs, viz. 0.A.N0.195/90, 312/90, 313/90

and 314/90 against the decision of this Bench was dis=-
missed by Supreme Court by its order dt. 18,11.1993,

In view of the above, the decision of this Bench i
0.A.N0.192/90 had become final. Aas the applicants in

this 0.A., are simhdarly situated, we follow!the judgment

in 0.A.N0.192/90 in this QA also and give thé same direction

viz:

- - |

The steppina un ~f c-al-e
nead Clerks has tc be made from the dates on which the

pay of their juniors is higher than their pay. The arrears
on such fixation have to be paid within three months from
the date of receipt of a copy of this order. As the app-

licants No.6 to 10 & 20 had ra+rie~a -

superannuation their terminal benefits have to be refixed
if required '

taking into account the revised pay/and arrears of the

terminal benefits, if any, have to be paid accordingly,

5. The OA is ordered accordingly:at: the zdmission staqa,

No costs./ .

e [
(R.Rangarajan) ( V.Neeladri Rao ) | —
Dated &D Dec,, 1994, L_[

Grh, . Deputy R?Gisi?fg /("ffst‘é
To )

l. The Senior Divisional Personnel Officer,
«C.Rly, Vijayawada. !
2. The Divisional Rallway Manager, S.C.Rly, Vijayawada,
3. The General Manager, S.C.Rly, Secunderabad.
. 4. The Secretary, :Uniqn...Of.qI.’,‘"‘z‘-.avu&até, CAT.Hyd,

' WARWY Vi NV Ramane, SC for Rlys. CAT.wye.
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